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THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM, NAGALAND, MEGHALAYA, MANIPUR, TRIPURA, MIZORAM AND ARUNACHAL PRADESH)

N  O  T  I  F  I  C  A  T  I  O  N

Dated Guwahati the 5th February, 2011

No. HC.VII- 39/2011/863A. Smti. Dipali Bhuyan, Civil Judge & Asstt. Sesssions Judge, Jorhat is posted at the same station as Chief Judicial Magistrate, vice Shri Aparesh Chakraborty transferred.


Smti. Bhuyan will hand over charge of her Court and Office to the District and Sessions Judge, Jorhat and join her new assignment immediately.

No. HC.VII- 39/2011/864/A. Shri Saiful Islam, Counsellor, Family Court, Cachar, Silchar, is transferred and posted as Civil Judge & Asstt. Sesssions Judge, Jorhat, vice Smti. Dipali Bhuyan posted at the same station.


Shri Islam will hand over charge of his Court and Office to the Principal Judge, Family Court, Cachar, Silchar and proceed to join his new assignment immediately.

No. HC.VII-39/2011/865A. Smti Parinita Barman Sangma, Civil Judge & Asstt. Sessions Judge, NO.2, Cachar, Silchar, is posted at the same station as Civil Judge & Asstt. Sessions Judge, NO.1, vice Smti Chaya Rani Goswami already transferred on ad-hoc promotion.


Smti Barman Sangma will hand over charge of her Court and Office to the. District and Sessions Judge, Cachar, Silchar and join her new assignment immediately.

No. HC.VII-39/2011/866/A. Shri Ashok Kumar Borah, Civil Judge & Asstt. Sessions Judge, Goalpara, is posted at the same station i.e. Goalpara as Chief Judicial Magistrate, vice Shri M.N. Saikia already transferred on ad-hoc promotion and now retired on superannuation.


Shri Borah will hand over charge of his Court and Office to the. District and Sessions Judge, Goalpara and join his new assignment immediately.

No. HC.VII-39/2011/867/A. Shri Rajib Goswami, Chief Judicial Magistrate, Golaghat, is transferred and posted as Civil Judge & Asstt. Sessions Judge, Nalbari, vice Shri Khagen Dahotia already transferred on ad-hoc promotion.


Shri Goswami   will hand over charge of his Court and Office to the Addl. Chief Judicial Magistrate, Golaghat and proceed to join his new assignment immediately.

No. HC.VII-39/2011/868/A. Shri Prasanta Saikia, Civil Judge & Asstt. Sessions Judge, Barpeta, is transferred and posted as Chief Judicial Magistrate, Nalbari, vice Smti  Nirupama Rajkumari transferred.


Shri Saikia will hand over charge of his Court and Office to the  District and Sessions Judge, I/C, Barpeta and proceed to join his new assignment immediately.

No. HC.VII-39/2011/869/A. Shri Robin Phukan, Chief Judicial Magistrate, Kamrup, Guwahati, is transferred and posted as Civil Judge & Asstt. Sessions Judge, Sonitpur, Tezpur, vice Smti Hema Devi Bhuyan already transferred on ad-hoc promotion.


Shri Phukan will hand over charge of his Court and Office to the Addl. Chief Judicial Magistrate, Kamrup, Guwahati and proceed to join his new assignment immediately.

No. HC.VII-39/2011/870/A. Smti RIna Hazarika, Chief Judicial Magistrate, Tinsukia is transferred and posted as Civil Judge & Asstt. Sessions Judge, Hailakandi, vice Smti Seema Das transferred.


Smti Hazarika will hand over charge of her Court and Office to the Addl. Chief Judicial Magistrate, TInsukia and proceed to join her new assignment immediately.

No. HC.VII-39/2011/871/A. Smti Ranima Gogoi, Civil Judge & Asstt. Sessions Judge, Nagaon, is transferred and posted as Chief Judicial Magistrate, Barpeta, vice Smti Indira Barman transferred.


Smti Gogoi will hand over charge of her  Court and Office to the District and Sessions Judge,  Nagaon  and proceed to join her new assignment immediately.

No. HC.VII-01/2009/872/A. Shri Dwipendra Chandra Nath, Chief Judicial Magistrate, Nagaon, is transferred and posted as Civil Judge & Asstt. Sessions Judge, Dhubri, vice Shri Prasanta Buragohain transferred.


Shri Nath   will hand over charge of his Court and Office to the Addl. Chief Judicial Magistrate, Nagaon and proceed to join his new assignment immediately.

No. HC.VII-01/2009/873/A. Smti Seema Das, Civil Judge & Asstt. Sessions Judge, Hailakandi, is transferred and posted as Civil Judge & Asstt. Sessions Judge, Lakhimpur, North Lakhimpur, vice Shri Pranjal Bora transferred.


Smti Das will hand over charge of her Court and Office to the District and Sessions Judge, Hailakandi and proceed to join at her new place of posting immediately.

No. HC.VII-39/2011/874/A. Smti Nirupama Rajkumari, Chief Judicial Magistrate, Nalbari, is transferred and posted as Civil Judge & Asstt. Sessions Judge, Tinsukia, vice Shri Rockta Lal Das posted at the same station.


Smti Rajkumari will hand over charge of her Court and Office to the Addl. Chief Judicial Magistrate, Nalbari and proceed to join her new assignment immediately.

No. HC.VII- 39/2011/875/A. Shri Basab Bijoy Bhattacharjee, Civil Judge & Asstt. Sessions Judge, Kokrajhar is transferred and posted as Counsellor, Family Court, Cachar, Silchar, vice Shri Saiful Islam transferred.


Shri Bhattacharjee will hand over charge of his Court and Office to the District and Sessions Judge, Kokrajhar and proceed to join his new assignment immediately.

No. HC.VII-39/2011/876/A. Smti Malasri Nandi, Chief Judicial Magistrate, Morigaon, is transferred and posted as Civil Judge & Asstt. Sessions Judge, Goalpara, vice Shri Ashok Kumar Borah posted at the same station. 


Smti Nandi will hand over charge of her Court and Office to the Addl. Chief Judicial Magistrate, Morigaon and proceed to join her new assignment immediately.

No. HC.VII-39/2011/877/A.  Smti Jolly Moni Sarma, Chief Judicial Magistrate, Sivasagar is transferred and posted as Counsellor, Family Court, Kamrup, Guwahati, vice Smti. Susmita Phukan Khound transferred.


Smti Sarma will hand over charge of her Court and Office to the Sub-Divisional Judicial Magistrate (S), Sivasagar and proceed to join her new assignment immediately.

No. HC.VII-39/2011/878/A.  Smti Manju Rekha Sarma, Chief Judicial Magistrate, Bongaigaon is transferred and posted as Civil Judge & Asstt. Sessions Judge, Dibrugarh, vice Smti Mallika Dutta already transferred on ad-hoc promotion.


Smti Sarma will hand over charge of her Court and Office to the Addl. Chief Judicial Magistrate, Bongaigaon and proceed to join her new assignment immediately.

No. HC.VII-39/2011/879/A.  Smti Arunima Deka, Civil Judge and Asstt. Sessions Judge, Golaghat is transferred and posted as Civil Judge & Asstt. Sessions Judge, kokrajhar, vice Shri Basab Bijoy Bhattacharjee transferred.


Smti Deka will hand over charge of her Court and Office to the District and Sessions Judge, Golaghat and proceed to join at her new place of posting immediately.

No. HC.VII-39/2011/880/A.  Shri Pratim Kumar Bora, Chief Judicial Magistrate, Dibrugarh is transferred and posted as Civil Judge & Asstt. Sessions Judge, No. 2, Cachar, Silchar, vice Smti Parinita Barman Sangma posted at the same station as Civil Judge & Assttt. Sessions Judge No.1


Shri Bora will hand over charge of his Court and Office to the Addl. Chief Judicial Magistrate, Dibrugarh and proceed to join his new assignment immediately.

No. HC.VII-39/2011/881/A.  Shri Prasanta Buragohain, Civil Judge & Asstt. Sessions Judge, Dhubri is transferred and posted as Chief Judicial Magistrate, Golaghat, vice Shri Rajib Goswami transferred.

Shri Buragohain will hand over charge of his Court and Office to the District and Sessions Judge, Dhubri and proceed to join his new assignment immediately.

No. HC.VII-39/2011/882/A. Smti Susmita Phukan Khound, Counsellor, Family Court, Kamrup, Guwahati is transferred and posted as Civil Judge & Asstt. Sessions Judge, SIvasagar, vice Smti Rosida Irfan already retired on superannuation.


Smti Phukan Khound will hand over charge of her Court and Office to the Principal Judge, Family Court, Kamrup, Guwahati and proceed to join her new assignment immediately.

No. HC.VII-39/2011/883/A.  Shri Rockta Lal Das, Civil Judge & Asstt. Sessions Judge, Tinsukia is posted at the same station i.e. Tinsukia as Chief Judicial Magistrate, vice Smti RIna Hazarika transferred.


Shri Das will hand over charge of his Court and Office to the District and Sessions Judge, Tinsukia and join his new assignment immediately.

No. HC.VII-39/2011/884/A.  Shri Aparesh Chakraborty, Chief Judicial Magistrate, Jorhat is transferred and posted as Chief Judicial Magistrate, Nagaon vice Shri Dwipendra Chandra Nath transferred.


Shri Chakraborty will hand over charge of his Court and Office to the Senior Judicial Officer available at the station, Jorhat and proceed to join at his new place of posting immediately.

No. HC.VII-39/2011/886/A.  Shri Pranjal Bora, Civil Judge & Asstt. Sessions Judge, Lakhimpur, North Lakhimpur is transferred and posted as Chief Judicial Magistrate, Morigaon, vice Smti Malasri Nandi transferred.


Shri Bora will hand over charge of his Court and Office to the District and Sessions Judge, Lakhimpur, North Lakhimpur and proceed to join his new assignment immediately.

No. HC.VII-39/2011/887/A.  Shri SIddartha Pratim Moitra, Civil Judge & Asstt. Sessions Judge, NO.3, Kamrup, Guwahati is posted at the same station i.e. Guwahati as Chief Judicial Magistrate, vice Shri Robin Phukan transferred.


Shri Moitra will hand over charge of his Court and Office to the District and Sessions Judge, Kamrup, Guwahati and join his new assignment immediately.

No. HC.VII-39/2011/888/A.  Smti. Rita Kar, Addl. Chief Judicial Magistrate, Karimganj is transferred and posted as Chief Judicial Magistrate, Dibrugarh vice Shri Pratim Kumar Bora transferred.


Smti. Kar will hand over charge of her Court and Office to the Chief Judicial Magistrarte, Karimganj and proceed to join her new assignment immediately.

No. HC.VII-39/2011/889/A. Smti Indira Barman, Chief Judicial Magistrate, Barpeta is transferred and posted as Civil Judge and Asstt. Sessions Judge, No. 3, Kamrup, Guwahati, vice Shri Siddhartha Pratim Moitra posted at the same station. 


Smti Barman will hand over charge of her Court and Office to the Addl. Chief Judicial Magistrate, Barpeta and proceed to join her new assignment immediately.

No. HC.VII-39/2011/890/A. Smti Mitali Thakuria, Chief Judicial Magistrate, Sonitpur, Tezpur is transferred and posted as Civil Judge & Asstt. Sessions Judge, Nagaon, vice Smti. Ranima Gogoi transferred.


Smti Thakuria will hand over charge of her Court and Office to the Addl. Chief Judicial Magistrate, Sonitpur, Tezpur and proceed to join her new assignment immediately.

No. HC.VII-39/2011/891/A. Shri Amir Uddin Ahmed, Addl. Chief Judicial Magistrate, Kokrajhar is transferred and posted as Chief Judicial Magistrate, Bongaigaon, vice Smti Manju Rekha Sarma transferred.


Shri Ahmed will hand over charge of his Court and Office to the Chief Judicial Magistrate, Kokrajhar  and proceed to join his new assignment immediately.

No. HC.VII-39/2011/892/A. Shri Chandan Das, Addl. Chief Judicial Magistrate, Hailakandi is transferred and posted as Chief Judicial Magistrate, Sivasagar, vice Smti Jolly Moni Sarma transferred.


Shri Das will hand over charge of his Court and Office to the Chief Judicial Magistrate, Hailakandi and proceed to join his new assignment immediately.

No. HC.VII-39/2011/893/A. Smti Pranita Rani Rajmedhi, Addl. Chief Judicial Magistrate, Jorhat is transferred and posted as Civil Judge and Asstt. Sessions Judge, Golaghat, vice Smti. Arunima Deka transferred.

Smti Rajmedhi will hand over charge of her Court and Office to the Senior Judicial Officer available at the station, Jorhat and proceed to join her new assignment immediately.

No. HC.VII-39/2011/894/A. Shri Surajit Kumar Dhar, Addl. Chief Judicial Magistrate, Tinsukia is transferred and posted as Chief Judicial Magistrate, Sonitpur, Tezpur, vice Smti Mitali Thakuria transferred.


Shri Dhar will hand over charge of his Court and Office to the Chief Judicial Magistrate, TInsukia and proceed to join his new assignment immediately.

No. HC.VII-39/2011/895/A. Shri Sunil Kumar Poddar, Addl. Chief Judicial Magistrate, Cachar, Silchar is transferred and posted as Civil Judge & Asstt. Sessions Judge, Barpeta, vice Shri Prasanta Saikia transferred.


Shri Poddar will hand over charge of his Court and Office to the Chief Judicial Magistrate, Cachar, Silchar and proceed to join his new assignment immediately.

No. HC.VII-39/2011/896/A. The High Court is pleased to promote temporarily the following Officers from Grade-III to Grade-II of the Assam Judicial Service on ad-hoc basis in usual scale of pay and other allowances as admissible under the Rules until further orders as Officers in Grade-II of the said service solely for the purpose of their appointment / posting against the vacancies arising out in Grade-II of the Assam Judicial Service consequent upon the ad-hoc promotion of some Officers to Grade-I from Grade-II of the Assam Judicial Service for their appointment  and posting as ad-hoc Addl. Sessions Judge of the Fast Track Courts in Assam sanctioned / created by the Govt. vide letters No. JDJ (E) 22/2001/15, dtd 27.03.2001 and JDJ (E) 22/2002/40, dated 11.02.2002 and established vide Notification No. JDJ (E) 22/2001/22, dated 02.04.2001 and No. JDJ (E) 22/2001/41, dated 14.02.2001. Such ad-hoc appointment shall not amount to their promotion in regular cadre. On expiry of term of the Scheme of the Fast Track Courts (ad-hoc) under the award of the 11th Finance Commission, they will have to be repatriated to their respective Grade in the Assam Judicial Service, unless promoted regularly in the meantime. Their ad-hoc promotion will take effect from the date of joining in Grade-II of the service.

1. Shri Madhurjya Narayan, 

Sub-Divisional Judicial Magistrate (M), Sonari

2. Shri Ajoy Kumar Baruah,

Sub-Divisional Judicial Magistrate (M), Bajali

3. Shri Darak Ullah,

Sub-Divisional Judicial Magistrate (M), Margherita

4. Shri Abu. S. Badrrudza Laskar,

Sub-Divisional Judicial Magistrate (M), Rangia

No. HC.VII-39/2011/897/A. In exercise of the powers conferred under Sub-Section (2) of Section 12 of the Code of Criminal Procedure, 1973, the High Court is pleased to appoint the following Officers, who have been promoted on ad-hoc basis to Grade-II from Grade-III of the Assam Judicial Service and to post them on transfer as Addl. Chief Judicial Magistrates of the Districts with Head-quarters as shown below against their names with effect from the date of taking over charge as such: -

	Sl. No.
	Name of the Officers
	Districts
	Head-quarters



	1.
	Shri Madhurjya Narayan
	Barpeta
	Barpeta against the vacant post.

	2.
	Shri Ajoy Kumar Baruah
	Tinsukia
	Tinsukia vice Shri Surajit Kumar Dhar transferred

	3.
	Shri Darak Ullah
	Dibrugarh
	Dibrugarh against the vacant post

	4.
	Shri Abu S. Badrrudza Laskar
	Karimganj
	Karimganj vice Smti. Rita Kar transferred.


No. HC.VII-39/2011/898/A. Smti Sharmila Bhuyan, Sub-Divisional Judicial Magistrate (M), Abhayapuri, is transferred and posted as Sub-Divisional Judicial Magistrate (M), Margherita, vice Shri Darak Ullah transferred on ad-hoc promotion.

Smti Bhuyan will hand over charge of her Court and Office to the Addl. Chief Judicial Magistrate, Bongaigaon and proceed to join at her new place of posting immediately.

No. HC.VII-39/2011/899/A. Smti Sabnam Choudhury, Sub-Divisional Judicial Magistrate (S), Jorhat, is transferred and posted as Sub-Divisional Judicial Magistrate (M), Koliabar, vice Smti Madhuchanda Senapati Choudhury transferred.


Smti Choudhury will hand over charge of her Court and Office to the Chief Judicial Magistrate, Jorhat and proceed to join her new assignment immediatleey.

No. HC.VII-39/2011/900/A. Shri Jogeswar Bora, Sub-Divisional Judicial Magistrate (M), Jonai, is transferred and posted as Sub-Divisional Judicial Magistrate (M), Rangia, vice Shri Abu S. Badrrudza Laskar transferred on ad-hoc promotion.


Shri Bora will hand over charge of his Court and Office to the Chief Judicial Magistrate, Dhemaji and proceed to join at his new place of posting immediately.

No. HC.VII-39/2011/901/A. Smti Madhuchanda Senapati Choudhury, Sub-Divisional Judicial Magistrate (M), Koliabar, is transferred and posted as Sub-Divisional Judicial Magistrate (M), Sarupathar, vice Shri Rukendra Nath Brahma transferred.


Smti Senapati Choudhury will hand over charge of her Court and Office to the Addl. Chief Judicial Magistrate, Nagaon and proceed to join at her new place of posting immediately.

No. HC.VII-39/2011/902/A.  Shri Rukendra Nath Brahma, Sub-Divisional Judicial Magistrate (M), Saruparther, is transferred and posted as Sub- Divisional Judicial Magistrate (M), Jonai, vice Shri Jogeswar Bora transferred.


Shri Brahma will hand over charge of his Court and Office to the Addl. Chief Judicial Magistrate, Golaghat and proceed to join at his new place of posting immediately.

No. HC.VII-39/2011/903/A.   Smti Roushan Ara Rahman, Sub-Divisional Judicial Magistrate (S), Lakhimpur, North Lakhimpur is transferred and posted as Sub- Divisional Judicial Magistrate (M), Bajali, vice Shri Ajoy Kumar Baruah transferred on ad-hoc promotion.

Smti Rahman will hand over charge of her Court and Office to the Chief Judicial Magistrate, Lakhimpur, North Lakhimpur and proceed to join her new assignment immediately.

No. HC.VII-39/2011/904/A. Shri Manash Barua, Sub-Divisional Judicial Magistrate (S), Dibrugarh, is transferred and posted as Sub-Divisional Judicial Magistrate (M), Abhayapuri, vice Smti Sharmila Bhuyan transferred.


Shri Baruah will hand over charge of his Court and Office to the Chief Judicial Magistrate, Dibrugarh and proceed to join his new assignment immediately.

No. HC.VII-39/2011/905/A. Smti Mallika Dutta, Sub-Divisional Judicial Magistrate (S), Morigaon, is transferred and posted as Sub-Divisional Judicial Magistrate (S), Jorhat, vice Smti Sabnam Choudhury transferred.


Smti. Dutta will hand over charge of her Court and Office to the Addl. Chief Judicial Magistrate, Morigaon and proceed to join at her new place of posting immediately.

No. HC.VII-39/2011/906/A. Smti Nirmali Talukdar, Sub-Divisional Judicial Magistrate (S), Barpeta, is transferred and posted as Sub-Divisional Judicial Magistrate (S), Nalbari, vice Smti Bobita Kshetry transferred.


Smti. Talukdar will hand over charge of her Court and Office to the Chief Judicial Magistrate, Barpeta and proceed to join at her new place of posting immediately.

No. HC.VII-39/2011/907/A   Shri Syed Imdadur Rahman, Sub-Divisional Judicial Magistrate (S), Dhubri, is transferred and posted as Sub-Divisional Judicial Magistrate (S), Tinsukia, vice Shri Dipankar Bora transferred.


Shri Rahman will hand over charge of his Court and Office to the Chief Judicial Magistrate, Dhubri and proceed to join at his new place of posting immediately

No. HC.VII-39/2011/908/A.   Shri Dipankar Bora, Sub-Divisional Judicial Magistrate (S), Tinsukia, is transferred and posted as Sub-Divisional Judicial Magistrate (S), Lakhimpur, North Lakhimpur, vice Smti Roushan Ara Rahman transferred.


Shri Bora will hand over charge of his Court and Office to the Chief Judicial Magistrate, Tinsukia and proceed to join at his new place of posting immediately.

No. HC.VII-39/2011/909/A. Smti Bobita Kshetry, Sub-Divisional Judicial Magistrate (S), Nalbari, is transferred and posted as Sub-Divisional Judicial Magistrate (S), Barpeta, vice Smti Nirmali Talukdar transferred.


Smti. Kshetry will hand over charge of her Court and Office to the Addl. Chief Judicial Magistrate, Nalbari and proceed to join at her new place of posting immediately

No. HC.VII-39/2011/910/A Smti RIni Bharali, Sub-Divisional Judicial Magistrate (S), Darrang, Mangaldoi, is transferred and posted as Sub-Divisional Judicial Magistrate (S), Bongaigaon, vice Smti Barnali Mahanta transferred.


Smti. Bharali will hand over charge of her Court and Office to the Chief Judicial Magistrate, Darrang, Mangaldoi  and proceed to join at her new place of posting immediately

No. HC.VII-39/2011/911/A   Smti Barnali Mahanta, Sub-Divisional Judicial Magistrate (S), Bongaigaon, is transferred and posted as Sub-Divisional Judicial Magistrate (S), Morigaon, vice Smti Mallika Dutta transferred.


Smti. Mahanta will hand over charge of her Court and Office to the Addl. Chief Judicial Magistrate, Bongaigaon and proceed to join at her new place of posting immediately

No. HC.VII-39/2011/912/A.  In exercise of the power conferred under Sub-Section (3) of Section 12 of the Code of Criminal Procedure, 1973, the High Court is pleased to designate temporarily the following Officers in Grade-III of the Assam Judicial Service as Sub-Divisional Judicial Magistrate and to post them on transfer as Sub-Divisional Judicial Magistrate (M)/ (S) at the station/ Head-quarters in the Districts as shown below against their names from the date of taking over charge as such: -

	Sl. No.
	Name of the Officers
	Designation
	District
	Head-quarters



	1.
	Shri Shah Syed Ahadur Rahman
	SDJM (M)
	Sivasagar
	Sonari (vice Shri Madhurjya Narayan transferred on ad-hoc promotion)

	2.
	Smti Sangeeta Gogoi Bora
	SDJM (S)
	Dhubri
	Dhubri (vice Shri Syed Imdadur Rahman transferred)

	3.
	Smti Dharitry Barman
	SDJM (S)
	Darrang
	Mangaldoi (vice Smti Rini Bharali transferred)

	4.
	Shri Sujit Kumar Ghosh
	SDJM (S)
	Cachar
	Silchar (vice Shri Golok Chandra Barua retired on superannuation)

	5.
	Shri Kumud Chandra Boro
	SDJM (S)
	Dibrugarh
	Dibrugarh (vice Shri Manash Barua transferred)


No. HC.VII-39/2011/913/A.  Shri Bablu Sutradhar, Judicial Magistrate, 1st Class, Hajo, is transferred and posted as Munsiff No.1, Dhubri, vice Smti Mridu Chanda Bordoloi transferred.


Shri Sutradhar will hand over charge of his Court and Office to the Addl. Chief Judicial Mlagistrate, Kamrup, Guwahati and proceed to join his new assignment immediately.

No. HC.VII-39/2011/914/A.  Smti Kanchan Newar, Judicial Magistrate, 1st Class, Jorhat, is transferred and posted as Judicial Magistrate, 1st Class, Dibrugarh vice Shri Abhijeet Kumar Baruah transferred.


Smti Newar will hand over charge of her Court and Office to the Chief Judicial Magistrate, Jorhat and proceed to join at her new place of posting immediately.

No. HC.VII-39/2011/915/A.  Shri Nasim Akhtar, Judicial Magistrate, 1st Class, Kamrup, Guwahati, is transferred and posted as Judicial Magistrate, 1st Class, Jorhat, vice Smti Kanchan Newar transferred.


Shri Akhtar will hand over charge of his Court and Office to the Addl. Chief Judicial Magistrate, Kamrup, Guwahati and proceed to join at his new place of posting immediately.

No. HC.VII-39/2011/916/A.  Shri Kuntal Sarma Pathak, Munsiff No. 1, Darrang, Mangaldoi, is transferred and posted as Judicial Magistrate, 1st Class, Nagaon, vice Shri Debojit Parasar transferred.


Shri Sarma Pathak will hand over charge off his Court and Office to the District and Sessions Judge, Darrang, Mangaldoi and proceed to join his new assignment immediately.

No. HC.VII-39/2011/917/A.   Shri Roushan Lal, Munsiff No. 1, Nagaon, is transferred and posted as Judicial Magistrate, 1st Class, Sonitpur, Tezpur, vice Smti Munmun B. Sarma transferred.


Shri Lal will hand over charge of his Court and Office to the District and Sessions Judge, Nagaon and proceed to join his new assignment immediately.

No. HC.VII-39/2011/918/A.  Shri Biprajit Roy, Munsiff No. 1, Kokrajhar, is transferred and posted as Munsiff No. 1, Kamrup, Guwahati, vice Shri Chandranshu Chaturvedy transferred.

Shri Roy will hand over charge of his Court and Office to the District and Sessions Judge, Kokrajhar and proceed to join at his new place of posting immediately.

No. HC.VII-39/2011/919/A.  Shri Chandranshu Chaturvedy, Munsiff No. 1, Kamrup, Guwahati, is transferred and posted as Munsiff No. 1, Barpeta, vice Shri Ranju Medhi transferred.


Shri Chaturvedy will hand over charge of his Court and Office to the District and Sessions Judge, Kamrup, Guwahati and proceed to join at his new place of posting immediately.

No. HC.VII-39/2011/920/A.  Shri Pijush Pratim Bairagi, Munsiff No. 1, Jorhat, is transferred and posted as Judicial Magistrate 1st Class, Dibrugarh, vice Smti. Mamta Bhadani posted at the same station.


Shri Bairagi will hand over charge of his Court and Office to the District and Sessions Judge, Jorhat and proceed to join at his new assignment immediately.

No. HC.VII-39/2011/921/A.  Shri Ratnadip Bhattacharjee, Munsiff No. 1, Lakhimpur, North Lakhimpur, is transferred and posted as Judicial Magistrate, 1st Class, Karimganj, vice Shri Narayan Kuri posted as Munsiff No. 2 at the same station.


Shri Bhattacharjee will hand over charge of his Court and Office to the District and Sessions Judge, Lakhimpur, North Lakhimpur and proceed to join his new assignment immediately.

No. HC.VII-39/2011/922/A.  Shri Jaspal Singh, Special Railway Magistrate, 1st Class, Kamrup, Guwahati, is transferred and posted as Munsiff No. 1, Jorhat, vice Shri Pijush Pratim Bairagi transferred.


Shri Singh will hand over charge of his Court and Office to the Addl. Chief Judicial Magistrate, Kamrup, Guwahati and proceed to join his new assignment immediately.

No. HC.VII-39/2011/923/A.  Shri Subhrangsu Dhar, Munsiff No. 2, Darrang, Mangaldoi, is transferred and posted as Munsiff No. 1, Morigaon vice Smti Gitali Rabha transferred.


Shri Dhar will hand over charge of his Court and Office to the District and Sessions Judge, Darrang, Mangaldoi and proceed to join at his new place of posting immediately.

No. HC.VII-39/2011/924/A.  Smti Munmun B. Sarma, Judicial Magistrate, 1st Class, Sonitpur, Tezpur, is transferred and posted as Munsiff No. 1, Darrang, Mangaldoi, vice Shri Kuntal Sarma Pathak transferred.


Smti Sarma will hand over charge of her Court and Office to the Addl. Chief Judicial Magistrate, Sonitpur, Tezpur and proceed to join her new assignment immediately.

No. HC.VII-39/2011/925/A.  Shri Rafique Ahmed Tapadar, Munsiff No. 2, Kamrup, Guwahati, is transferred and posted as Munsiff No. 2, Darrang, Mangaldoi, vice Shri Subhrangsu Dhar transferred.


Shri Tapadar willh hand over charge of his Court and Office to the District and Sessions Judge, Kamrup, Guwahati and proceed to join at his new place of posting immediately.

No. HC.VII-39/2011/926/A.   Shri Ranju Medhi, Munsiff No. 1, Barpeta, is transferred and posted as Judicial Magistrate, 1st Class, Golaghat, vice Smti Ranjita Agarwalla transferred.


Shri Medhi will hand over charge of his Court and Office to the District and Sessions Judge, I/C, Barpeta and proceed to join his new assignment immediately.

No. HC.VII-39/2011/927/A.  Shri Subhabrata Dutta, Special Judicial Magistrate, 1st Class, Assam, Guwahati, is transferred and posted as Munsiff No. 1, Cachar, Silchar, vice Shri Rupak Rajak transferred.


Shri Dutta will hand over charge of his Court and Office to the Addl. Chief Judicial Magistrate, Kamrup, Guwahati and proceed to join his new assignment immediately.

No. HC.VII-39/2011/928/A.  Smti Sabeena Mazumdar, Munsiff No.3, Kamrup, Guwahat, is transferred and posted as Judicial Magistrate, 1st Class, Sivasagar, vice Smti Audri Bhattacharyya transferred.


Smti Mazumdar will hand over chare of her Court and Office to the District and Sessions Judge, Kamrup, Guwahati and proceed to join her new assignment immediately.

No. HC.VII-39/2011/929/A.  Smti Farhana Sultana, Judicial Magistrate, 1st Class, Sonitpur, Tezpur, is transferred and posted as Munsiff No. 1, Golaghat, vice Shri Anil Kumar Basfor transferred.


Smti Sultana will hand over charge of her Court and Office to the Addl. Chief Judicial Magistrate, Sonitpur, Tezpur and proceed to join her new assignment immediately.

No. HC.VII-39/2011/930/A.  Shri Nityananda Talukdar, Judicial Magistrate, 1st Class, Kamrup, Guwahati, is transferred and posted as Munsiff-cum-Judicial Magistrate, 1st Class, Koliabar, vice Shri Shah Syed Ahadur Rahman transferred.


Shri Talukdar will hand over charge of his Court and Office to the Addl. Chief Judicial Magistrate, Kamrup, Guwahati and proceed to join at his new place of posting immediately.

No. HC.VII-39/2011/931/A.  Shri Anil Kumar Basfor, Munsiff No. 1, Golaghat, is transferred and posted as Judicial Magistrate, 1st Class, Udalguri, vice Shri Shakti Sharma transferred.


Shri Basfor will hand over charge of his Court and Office to the District and Sessions Judge, Golaghat and proceed to join his new assignment immediately.

No. HC.VII-39/2011/932/A.  Shri Joydev Koch, Munsiff-cum-Judicial Magistrate, 1st Class, Abhayapuri, is transferred and posted as Munsiff, Rangia, vice Smti Sangeeta Gogoi Bora transferred.


Shri Koch will hand over charge of his Court and Office to the District and Sessions Judge, I/C, Bongaigaon and proceed to join his new assignment immediately.

No. HC.VII-39/2011/933/A.  Smti Gitali Rabha, Munsiff No.1, Morigaon, is transferred and posted as Judicial Magistrate, 1st Class, Sonitpur, Tezpur, vice Smti Farhana Sultana transferred.                                                                                                     

Smti Rabha will hand over charge of her Court and Office to the District and Session Judge, Morigaon and proceed to join her new assignment immediately.

No. HC.VII-39/2011/934/A.  Smti Manju Bordoloi, Munsiff-cum-Judicial Magistrate, 1st Class, Sonari, is transferred and posted as Munsiff-cum-Judicial Magistrate, 1st Class, Abhayapuri, vice Shri Joydev Koch transferred.


Smti Bordoloi will hand over charge of her Court and Office to the District and Sessions Judge, Sivasagar and proceed to join at her new place of posting immediately.

No. HC.VII-39/2011/935/A. Shri Dipu Barman, Munsiff No. 1, Goalpara, is transferred and posted as Munsiff No. 1, Lakhimpur, North Lakhimpur, vice Shri Ratnadip Bhattacharjee transferred.


Shri Barman will hand over charge of his Court and Office to the District and Sessions Judge, Goalpara and proceed to join at his new place of posting immediately.

No. HC.VII-39/2011/936/A.  Smti Mridu Chanda Bordoloi, Munsiff No. 1, Dhubri, is transferred and posted as Munsiff No. 1, Tinsukia, vice Shri Yusuf Azaz transferred.


Smti Bordoloi will hand over charge of her Court and Office to the District and Sessions Judge, Dhubri and proceed to join at her new place of posting immediately.

No. HC.VII-39/2011/937/A. Shri Rajneesh Bora, Munsiff No. 2, Barpeta, is transferred and posted as Special Railway Judicial Magistrate, 1st Class, Kamrup, Guwahati, vice Shri Jaspal Singh transferred.


Shri Bora will hand over charge of his Court and Office to the District and Sessions Judge, I/C, Barpeta and proceed to join his new assignment immediately.

No. HC.VII-39/2011/938/A.  Shri Yusuf Azaz, Munsiff No. 1, Tinsukia, is transferred and posted as Munsiff No. 2, Kamrup, Guwahati, vice Shri Rafique Ahmed Tapadar transferred.


Shri Azaz will hand over charge of his Court and Office to the District and Sessions Judge, Tinsukia and proceed to join at his new place of posting immediately.

No. HC.VII-39/2011/939/A.  Shri Debashish Saikia, Judicial Magistrate, 1st Class, Dhubri, is transferred and posted as Special Railway Magistrate, 1st Class, Tinsukia, vice Shri Rana Dutta transferred.


Shri Saikia will hand over charge of his Court and Office to the Chief Judicial Magistrate, Dhubri and proceed to join his new assignment immediately.

No. HC.VII-39/2011/940/A.  Shri Debojit Parasar, Judicial Magistrate, 1st Class, Nagaon, is transferred and posted as Munsiff No. 2, Barpeta, vice Shri Rajneesh Bora transferred.


Shri Parasar will hand over charge of his Court and Office to the Addl. Chief Judicial Magistrate, Nagaon and proceed to join his new assignment immediately.

No. HC.VII-39/2011/941/A.  Shri Kalyan Kumar Pathak, Munsiff-cum-Judicial Magistrate, 1st Class, Udalguri, is transferred and posted as Munsiff-cum-Judicial Magistrate, 1st Class, Sonari, vice Smti Manju Bordoloi transferred.


Shri Pathak will hand over charge of his Court and Office to the District and Sessions Judge, Darrang, Mangaldoi and proceed to join at his new place of posting immediately.

No. HC.VII-39/2011/942/A.  Smti Nazmee Ayysha Ahmed, Judicial Magistrate, 1st Class, Nagaon, is transferred and posted as Special Judicial Magistrate 1st Class, Assam, Guwahati, vice Shri Subhabrata Dutta transferred.


Smti Ahmed will hand over charge of her Court and Office to the Addl. Chief Judicial Magistrate, Nagaon and proceed to join her new assignment immediately.

No. HC.VII-39/2011/943/A.  Smti Ranjita Agarwalla, Judicial Magistrate, 1st Class, Golaghat, is transferred and posted as Judicial Magistrate 1st Class, Rangia, vice Smti Dimple Boro transferred.


Smti Agarwall will hand over charge of her Court and Office to the Addl. Chief Judicial Magistrate, Golaghat and proceed to join her new assignment immediately.

No. HC.VII-39/2011/944/A.  Smti Audri Bhattacharyya, Judicial Magistrate, 1st Class, Sivasagar, is transferred and posted as Munsiff No. 3, Kamrup, Guwahati, vice Smti. Sabeena Mazumdar transferred.


Smti Bhattacharyya will hand over charge of her Court and Office to the Sub-Divisional Judicial Magistrate (S), Sivsasagar and proceed to join her new assignment immediately.

No. HC.VII-39/2011/945/A.  Smti Tripti Ari, Munsiff No. 2, Dibrugarh is transferred and posted as Judicial Magistrate, 1st Class, Kamrup, Guwahati, vice Shri Nasim Akhtar transferred.


Smti Ari will hand over charge of her Court and Office to the District and Sessions Judge, Dibrugarh and proceed to join her new assignment immediately.

No. HC.VII-39/2011/946/A.  Shri Abhijeet Kumar Baruah, Judicial Magistrate, 1st Class, Dibrugarh is transferred and posted as Munsiff, Udalguri, vice Shri Kalyan Kumar Pathak transferred.


Shri Baruah will hand over charge of his Court and Office to the Chief Judicial Magistrate, Dibrugarh and proceed to join his new assignment immediately.

No. HC.VII-39/2011/947/A.  Shri Rana Dutta, Special Railway Magistrate, 1st Class, Tinsukia, is transferred and posted as Munsiff No. 1, Nagaon, vice Shri Roushan Lal transferred.


Shri Dutta will hand over charge of his Court and Office to the Chief Judicial Magistrate, Tinsukia and proceed to join his new assignment immediately.

No. HC.VII-39/2011/948/A.  Smti Monmee Sarma, Munsiff No. 2, Tinsukia, is transferred and posted as Judicial Magistrate, 1st Class, Nagaon, vice Smti Nazmee Ayysha Ahmed transferred.


Smti Sarma will hand over charge of her Court and Office to the District and Sessions Judge, Tinsukia and proceed to join her new assignment immediately.

No. HC.VII-39/2011/949/A.  Shri Rupak Rajak, Munsiff No. 1, Cachar, Silchar, is transferred and posted as Judicial Magistrate, 1st Class, Hajo, vice Shri Bablu Sutradhar transferred.


Shri Rajak will hand over charge of his Court and Office to the District and Sessions Judge, Cachar, Silchar and proceed to join his new assignment immediately.

No. HC.VII-39/2011/950/A.  Smti Dimple Boro, Judicial Magistrate, 1st Class, Rangia, is transferred and posted as Munsiff No. 2, Tinsukia, vice Smti Monmee Sarma transferred.


Smti Boro will hand over charge of her Court and Office to the Addl. Chief Judicial Magistrate, Kamrup, Guwahati and proceed to join her new assignment immediately.

No. HC.VII-39/2011/951/A.  Shri Vijay Kumar Singh, Munsiff No. 2, Cachar, Silchar is transferred and posted as Judicial Magistrate, 1st Class, Kamrup, Guwahati vice Shri Nityananda Talukdar transferred.


He will hand over charge of his Court and Office to the District and Sessions Judge, Cachar, Silchar and proceed to join his new assignment immediately.

No. HC.VII-39/2011/952/A.  Shri Shakti Sharma, Judicial Magistrate, 1st Class, Udalguri is transferred and posted as Munsiff No. 1, Goalpara, vice Shri Dipu Barman transferred.


Shri Sharma will hand over charge of his Court and Office to the Sub-Divisional Judicial Magistrate (M), Udalguri and proceed to join his new assignment immediately.

No. HC.VII-39/2011/953/A.  Shri Narayan Kuri, Judicial Magistrate, 1st Class, Karimganj is posted as Munsiff No. 2 at the same station vice Shri Nurjamal Haque transferred.


Shri Kuri will hand over charge of his Court and Office to the Chief Judicial Magistrate, Karimganj and join his new assignment immediately.

No. HC.VII-39/2011/954/A.  Smti. Mamta Bhadani, Judicial Magistrate, 1st Class, Dibrugarh is posted as Munsiff No. 2, at the same station, vice Smti. Tripti Ari transferred.


Smti. Bhadani will hand over charge of her Court and Office to the Chief Judiciail Magistrate, Dibrugarh and join her new assignment immediately.

No. HC.VII-39/2011/955/A.  Shri Nurjamal Haque, Munsiff No. 2, Karimganj is transferred and posted as Munsiff-cum-Judicial Magistrate, 1st Class, Biswanath Chariali, vice Smti Dharitry Barman transferred.


Shri Haque will hand over charge of his Court and Office to the District and Sessions Judge, Karimganj and proceed to join his new assignment immediately.

No. HC.VII-39/2011/956/A.  Smti Shivani Handique, Munsiff No. 2, Morigaon is transferred and posted as Munsiff No. 4, Kamrup, Guwahati, vice Shri Kumud Chandra Boro transferred.


Smti Handique will hand over charge of her Court and Office to the District and Sessions Judge, Morigaon and proceed to join at her new place of posting immediately.

No. HC.VII-39/2011/957/A.  Shri Nayan Jyoti Dutta, Munsiff No. 3, Cachar, Silchar is posted as Judicial Magistrate, 1st Class, Cachar, Silchar vice Shri Sujit Kumar Ghosh posted at the same station.


Shri Dutta will hand over charge of his Court and Office to the District and Sessions Judge, Cachar, Silchar and join his new assigment immediately.

No. HC.VII-39/2011/958/A.  Shri Akhtabul Ala, Munsiff No. 4, Cachar, Silchar, is posted as Munsiff No. 2 at the same station vice Shri Vijay Kumar Singh transferred. 


Shri Ala will hand over charge of his Court and Office to the District and Sessions Judge, Cachar, Silchar and join his new assignment immediately.

No. HC.VII-39/2011/959/A.  Shri Obang Mize, Munsiff No. 2, Kokrajhar is posted as Munsiff No. 1, at the same station vice Shri Biprajit Roy transferred.


Shir Mize will hand over charge his Court and Office to the District and Sessions Judge, Kokrajhar and join his new assignment immediately.

[N.B. The officer under order of transfer will join at their new place of posting within 15 (fifteen) days. During this period they should complete all pending judgments and other works so that litigants are not inconvenienced.] 










   By Order









         Sd/- A. Barthakur
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